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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

HON BLE REGQ STRAR B. SUDHEENDRA KUMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).3518/2006

KAI LASH CHANDRA Petitioner(s)

VERSUS

STATE OF M P Respondent ( s)

(Wth appln(s) for stay and office report )

Date: 24/11/2006 This Petition was called on for hearing today.

For Petitioner(s) M. Ankur Patni, Adv.
M. Piyush Jain, Adv.

Ms. Pratibha Jain, Adv.

For Respondent (s) M. M P.Singh, Adv.

M. C.D. Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



It has been subnitted by the | ear ned counsel for t he respond
ent t hat t he

counter affidavit is being filed in the course of the day.

The petitioner is granted two weeks’ tinme to file rejoinder affidavit, as prayed

for.

Li st again on 11.12.2006.

(B. Sudheendra Kumar)

Regi strar

sk



